
OFF.ICE OF THE( PRINClPAL DISTlUCT Ile SESSIONS JUDGE : EASTDlSTRJ<..'T
KARKARDOOMA COURTS, D!lLHI.

QJl..Q.Jlli

---

Fioor, New Court

Couxt Room No.

COUit Room No.201, 2"" Floor, New CourtBuilding.
Court Room No.202, 24 Floor, New CounBuilding.

CounRoomN0.64, 4 Floor, B-Block,

Name of the Of:1cer

Sh. Gajender Singh Nagar, ASJ (SC-RC)-02, East District, Court Room No. 70, 5
1
• Floor, 'B' Block,Karkardooma Courts, Delhi.

Sh. Sandeep Gupta, ASJ (SC-RC)-O1, East District, Curt Room N. 69, s•• Floor, 3-Block,Karknrd<Joma Cour..s, Deihi.

Ms. Cham Gupta, J\S.J (SC-POCSO), Nmth-East Distr ict, Coun: Room No. 72, 5'' Floor, B-B!ock,Karkardoo.ma Court'i, Delhi.

Sh. Nitfr.h Kumar Sharma, MM-03, North-East Distri ct, Court Room N0.205, 2 Flor, New Court
Karkardooma Courts, Delhi. Building.

1.

3.

5.

7.

8.

!
SI.No.

12

Ir is hereby ordered that following Judicial Officers posted at Karkardooma Courts, Delhi, shall hold their
Courts in Ro<Jm Numbers as mr.mtioned against their names, withimmediateeffect.

13.

14.

,.., --i-----------------------1---------------------;

Sh. Satvir Singh Lamba, ASJ (SC-POCSO), East Distri ct, Courr Room No. 76, 6"' Floor, B-Blcck,Karkardooma CourL~. Delhi.
-4................z........-.}.......y

Ms. Niti Phutela, ASJ (SC-POCSO), Shahdara District, courRoom No. 71, 5'" Floor, fi.. BJock,I<:arkurdooma Couns Delhi.

6. Ms. Shunali Gupta, PO-MACT, North-East District,,iakardoom Courts Delhi.

Ms. Monn Tardi l<erkt'tta, /\DJ-01, Nrmh-Easc Disuicr,
Karknrdcoma Couns Delhi.

Ms. Pragati, ,\CJ-mm-CCJ-r.um-ARC, North-East Di1tr ict,
Karkardooma Courts Delhi.

Ass............1..........4..--......
! 9. Sh. SuJit Saurabh, JSCC/ASCJ/GJ, Noith-East District, Coun Room No.203, 2 Floor, Ne Court

H
1<arkardooma Cour.s, Delhi. Building.--,--,

0
Sh. Pawan Kumar Matto, Sp!. Judge (NDPS}, North-East Court Room No.

22
,

1
Flcor, A-Block,

District, J<arkardoonm Couns , Delhi.-------+--•----_,
11. Ms. Babita Puniya, SC.T-cum-RC, Nortl 1-East District, Court Room No.204, 2'd Floor, New Court_ Karkardoorrm Courts, Delhi. Building.

Sh. Vipul Sandwar, MM-02, North-East District, Court Room No.206,
iarkardooma Cours, Delhi. ,,Rudig. _
Ms. An1shi Pmwal, MM (Mahifo Court-02), North-East Court Hoom No.207, 2"d Floor, New Court
Diia:rkr., Karkardoomu Courts, De lhi. Building.[4szzzz:::z..zz::..........:..:~..-.....I5. Sh. Vaiblav Kumar, MM-04, North-East District, Court Room No.208, 2"" Floor, New Courtr,riardooma cours, Delhi,,""""&:

. Sh. Chandra Shekher, District Judge Commercial Court - Court Room No.101, First Fk,or, New Cou11_JD2? East District, Kar!ardooma Curs, DclhL Build[ng

Ms. Subhi Gupta, Civil Judge, Eust District, K?.rlcardot>ma Court Room No.102, First Floor, New Court
.Sours,Pg#hi. ,PP""d".,
Sh. Ajay Kumar Jain, District Judge Commerdai Court• Coutt Room No.301, Third Floor, New Court

i • 03, Shahdara District, l<arkardooma Couns , Delhi. Building

I 19. Ms.~rover Baliga, District Judge C~~rt- Court Rao~ No.302, Third Floor, New Courtl]CA,Shahdara Districi, Karkardooma_Cours, De!hi__ Di#ding -1

/ 20. Sh. Dev Chaudhary, MM07, Siahdara Distict, Court Room No.303, Third Floor, New Courtj- Karkardooma Courts Dclhi. Building ~

I 21. Sh. A"'~' Paagh,i, MM-06, 5'•hd,eo Dl,nict,I c,;;;;;-~,. N~• Co,n
Karltarrlooma Court&..Q£!!!L________ Building __

/ 22. Ms. Deepak~hi Rana, MM-08, Shahdara District, Coun Room No.305, Third Floor, Ne_w Cou_n .

/
----- Karkarcioorn~~rts, D~- j Btrilding _

23
. Sh. ,'\nmol Nohria, MM (NI Act) Digitai Court, Shahdara B-Block, ~-

' District, Karkardooma Courts, Delhi.,_____ Court Room No.61, 3rd Flcor,I 24. Sh. Aman J{umar Sharma, Civil J~dge-02, Slmhdarj· -· Court Room No.306, Third Floor, New Coun

[

Distr ict, Karkardooma Courts, Delhi. Building I
•.enso.cwsis.oe, so.no. »ire«s. [ con so »so. mwaia,sa.__ _Karnardooma Courts, Delhj:______ Buildi11g

2
2

2 2spa1,2g6ca)
Principal Disc& sass!6ns Judge :East Diaet

./liardooma Courts, Delhi.

1



.j,
··-·--····------------

No._s{""Z_rs.psr«cs0/Ka/Datt
Copy for information and necessary action to:-

1. The RegistrarGeneral, High Court ofDelhi, NewDelhi.
2. The Principal Distnct Judge & Sessions Judge {HQs), Tis Hazan Courts, Delhi.
3. The Principal District & Sessions Judge, North East, Karkardooma Courts, Delhi.
4. The Principal District & Sessions Jndgr:, Shahdara District, Karkardooma Courts, Delhi..
5. The lu:iministrativ,, Civil ,Judge, East, North-East & Shahdam District, Karkardooma Courts, Delhi.6. Officers Concerned.
7. The ChiefPublic Prosecutor, East/ North East & Shahdara Di:mict, Kar1'-..ardooma Ccurrs, Dclhi.
8. The Presiden/ Hony. Secretary, Shahdara BarAssociation, Karkardooma Courts, Deihi.
9. The t,dministrative Officer (Juc!l.i, Administration Branc:h, North-East ar,d Shahdara District are hereby

directed to circulate the same in their respective dfatlict!:.
10. The lncharge, Care Taking Branch/Facilitation Centre/PRO/ComputerBranch/CMM Office, East/ Korth East &

Shahdara District, Karkardooaa Courts, Delhi.
11.Noice Board. •
cl.Web-Site Committee, Karkardooma/Tis Hazari Courts, Delhi.
13. For uploading on LAYERS.
14. Concerned File.-

l 
Principal District~~~:age :East District

I<arkardooma Cou:---.s, Delhi.
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